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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 1st April, 2026
Under clause 37A of the Railway (Amendment) Act 2008

S.0. 1721(E).— In exercise of the powers conferred by clause (37A) of Section 2 of The Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.l11 of 2008), the Central
Government hereby notifies “Double Line between Nashik Road — Sainagar Shirdi Project (95.059 Km)” as
Railway project under Central Railway, under “Special Railway Project” for acquisition of land in Ahilyanagar and

Nashik Districts of Maharashtra State for providing national infrastructure.

[F. No. G197/Nashik Road — Sainagar Shirdi/SRP/37A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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